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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-1I
(General information relating to legislative and other matters)
Monday 1% September, 2008/10 Bhadra1930 (Saka)
No.278

Sub: * Preparation of Photo electoral rolls

Please find overleaf the photocopy of thé letter No. CEO/EL.G/101
(3)/200?/27237—261 dated the 29" August, 2008 on -the subject cited above
received from the Office of the Chief Electoral Officer, Delhi for the fnformation
of Hon’ble members of Delhi Legislative Assembly.

SIDDHARATH RAO
SECRETARY
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GOVERNHENT OF NATIONAL CAPH'AL TERRIT ORY OF DELHI

mia!aﬂtnhw OldSLShphen‘ccologaBtm.
vttt ¥z, Roelt - 110006 ‘ Kashmere Gate, Delhi - 110 006.

: " pnkppisicing © Fax Nos, 23910683, 23981513, 23963604

No. CEO/ELGIIOI(B)/ZOO‘II 37&37 ,,,g\é ' DATED: * Izy Aug 7808 -

Sub: Preparatmn offl’hoto électoral rotls w:th reference to 01.01.2008 as quahfymg date-
Re\nwd Sche@ulc -

smﬁ:mn “youishat Conumssmn vide ECI lettc«r No.
 dated: 27"' August,2008 has extended the time for receipt of

mbly ‘Constituencies in NCT of- Delhi - _upto
claims and oh}ecuon is now 02 09.2008. _

TR TR ‘_ g e e Y (J K SH‘!RNIA)
“ DY CH[EF ELBCT ORAL OFFICER




